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CENTRAL AOniNISTRATIVE TRIBUNAL
principal bench

0«A, N«. 15QQ af igg3

N®w O.lhi, 4atm4 thla tha 27th Duly, ^999

HnJl'mF wp* I'r' CHAIRMAN (A)HON BLE MR, P,C, KANNAN , MEMBER (o)

Or, Chanirakant *\iit Chakra* ,
Oapt, af Faransic Medicina.
^afdarjung Haspltal.
Nau Oalhl, ••• Applicant
(By AdvacataS Shri Shah Iwran)

Warsus

1, Madical Syparintandant ,
Safdarjunp Haspltal,
Naw Delhi,

2, Or, P.C, Rai,
Medical Superintendent ,
Safdarjung Haspltal,
New Delhi.

3, Or, G, K, Chaubay,
Spacialist in Faransic Medicina,
Safdarjung Haspltal,
Naw Oalhi.

4, Tha Chairman,
Unian Public Servica Cammissian,
Dhalpur Hausa,
New Delhi,

5« Unian af India thraugh
the Secretary ,
Ministry af Health 4 Family Ualfara.
Nirman Bhawan,
Naw Delhi,

(Nans appeared)
••• Raspandants

ORDER (Oral)
BY HON* BLE MR, S.R, AQIGE, VICE CHAIRMAN (A)

Shri Shah Imran prays far psrmissian and is

- instrSJted b"SJplica!lt t.° s^aV thJt!
L na abjectian ta cantinuancs af Or. M.K, Chakrpvarti, Addl,

Medical Superintendent, Safdarjung Haspltal as Head af
the Department af Farasensic Kadicina in Safdarjung Haspltal,
The 0,A, is dismissed as withdrawn.

(P.C, KANNAN)''
^embar (3)

/GV

(S.R, A0IGE9
Vice Chairman (A)


